CHAMBER MNATTER SECTI ON XVI A

I N THE SUPREME COURT OF | NDI A

ARBI TRATI ON PETI TION NO. 22 OF 2005

MSA NEDERLAND B. V. Petitioner(s)

VERSUS

M S. LARSEN & TOUBRO LTD. Respondent ( s)

(Wth Ofice Report)

BEFORE
HON BLE MR JUSTI CE ARUN KUMAR
For Petitioner(s) M. Vikram Bajaj, Adv. for
M S. Khai tan & Co., Advs.
For Respondent (s) M. Ashish Wad, Adv.

Ms. Jayashree Wad, Adv.for

MS. J.S. Wad & Co., Advs.

ORDER

Heard | earned counsel for the parties.

Reserved for orders on the question of appointnment of an Arbitrator.



( ARUN KU

NEW DELHI ,

NOVEMBER 22, 2005



